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Title: Introduction of the Special Financial Assistance for Ancient

Monuments and Archaeological Sites and Remains in State of Rajasthan
Bill, 2019.
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide for special
financial assistance to the State of Rajasthan to meet the costs of
repairs, renovations and preservation of ancient and historical
monuments and archaeological sites and remains including
excavation of new archaeological sites and remains situated in
the State of Rajasthan.”

The motion was adopted.

HON. CHAIRPERSOR:3:iNo. 52. Shri Rakesh Singh — not present.
Item No. 53. Shri RAREsh Singh — not present.
Item No. 54. Shri Em angh — not present.
[tem No. 55. Shri a;nes& 1dhuri — not present.

Item No. 56. Shri %afﬂ?% Pidhuri — not present.
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Is there any other hon. Member who was not present at the time

his/her name was called?
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